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Separate Channel for Reglonal Pro-
grammes

* 98. SHRIJANARDHANA POOJARY:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether Government propose to set
up a separate channel exclusively for re-
gional programmes: and

(b) if so, the details thereof?

THE MINISTER OF INFORMATION
AND BROADCASTING ANDMINISTEROF
PARLIAMENTARY AFFAIRS (SHRI P.
UPENDRA). (a) and (b). Second channels
already sixty i the TV stations at Delh,
Bombay, Calcutta and Madras, But setting
up second channais exclusively for regional
programmes would involve a lot of time and
money. However, the Gowt. is proposing to
increase regional programmes on the sec-
ond channel.

Recommendation of iaw Commission
regarding Judicial Reforms

_ * 99 CH. JAGDEEP DHANKHAR: Will
the Minister of LAW AND JUSTICE be
pleased to state:

(a) whather the recommendations of
the Law Commission reqarding Judicial
Reforms have since been considered by
Government;

(b) if so, the outcome thereof and the
action taken or initiated thereon; and

(c) if not, the reasons for the delay?

A,
fHE MINISTER OF STEEL ANDMINES
AND MINISTER OF LAW AND JUSTICE
{SHRI DINESH GOSWAMI): (a) and (b).
The recommendations of the Law Commis-
slon regarding Judicial Reforms are con-
tsined in its 114th to 129the and 131st
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Reports. Copies of allthe Reports have been
laid on the Table of both Houses of Parlia-
ment. The recommendations contained in
the 119th Report had not been accepted by
the Government. The remaining recommen-
dations of the Law Commission are at vari-
ous stages of consideration by the Govern-
ment,

(c) The recommeandations of the Law
Commussion are being examined in consul-
tation with the various Ministries, the State
Governmants, the Bar Council of India and
the Judiciary.

import of Steel Skull Scrap by MSTC

*100. SHRIMATIGEETAMUKHERJEE:
Will the Minister of STEEL AND MINES be
pleased to state:

(a) whether Metal Scrap Trade Corpo-
ration Limited (MSTC) imported 28,000 ton-
nes of steel skull scrap from Qatar in hard
currency without pre-shipmant inspection;

{b) whether any pre-shipment inspec-
tion was made by the MSTC or approved
inspection agency thereof;

(c) whetherthe entire quantity was aliot-
ted to a private party without pre-registration
of demand;

(d) it so, the reasons therefor;

(e) whether the internal vigilance of
MSTC indicated the deal; and

(f) whether Government have taken or
contempiate any action in the matter and if
80, the details thereof?

THE MINISTEROF STEELAND MINES
AND THE MINISTER OF LAW AND JUS-
TICE (SHRI DINESH GOSWAMI): (a) and
{b). During 1988-89, Metal Scrap Trade
Corporation (MSTC) placed orders for the



